(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process far

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
UGH VINTAGE HOSPITAL AND MEDICAL RESEARCH CENTER LIMITED PROVIDING
SERVICES IN HEALTHCARE INDUSTRY AT PANAJI

Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
I. | Name of the corporate debtor along with PAN/ CIN/ UGH Vintage Hospital and Medical Rescarch
LLP No. Center Private Limited,
CIN: -U85110GA1998PTC002553
2. | Address of the registered office Caculo Enclave St. Inez,
Panaji Goa - 403001
3. |URL of website Not Applicable
4. | Details of place where majority of fixed assets are located St. Inez, Panaji, Goa
5. | Installed bapacily of main products/ services The Hospital owned by the Corporate Debtor
is non- operational
6. Quantily and value of main products/ services sold in last Not Applicable
financial vear
7. | Number of employees/ workmen Not Applicable
8. |Further details including last available financial Details can be sought by emailing at
statements (with schedules) of two years, lists of cirp.ughvintagehosiptal@email.com /
creditors, relevant dates for subsequent events of the ip.reemajm(@gemail.com
process arc available at:
9. |Eligibility for resolution applicants under section Details can be sought by emailing at
25(2)(h) of the Code is available at: cirp.ughvintagehosiptal@email.com /
ip.reemajm(@gmail.com
10. | Last date for receipt of expression of interest 07.08.2023
['l.| Date of issue of provisional list of prospective resolution 17.08.2023
applicants
12. | Last date for submission of objections to provisional list 22.08.2023
13. | Process email id to submit EOI cirp.ughvintagehosiptal@gmail.com /
ip.reemajm@gmail.com.

Date: 18™ July, 2023

Place: Mumbai

Jovita Reema Mathias
Resolution Professionzl

For UGH Vintage Hospital and Medical Research Centre Private Limited
IBBI/IPA-002/1PNO0337/2017-2018/1094 |

A-306, Rustomjee Central Park,
Andheri-Kurla Road, Chakalg,
Andheri (East) - 400069
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Department of Science and Technology

Applications for the year 2023 are invited for INSPIRE Faculty
Fellowship. INSPIRE Faculty Fellowship is a component
under INSPIRE scheme for young researchers in the age group
of 27-32 years. The upper age limit as on 1st January 2023 is 32
years for General category SI .. those born on or after 1st January
1991) and 37 years for SC/ST/Women category (i.e. those born
on or after 1st January 1986) candidates. For candidates with
benchmark disabilities (Divyangjan with not less than 40 percent
of a specified disability) the upper age limit will be 42 years (i.e.
those born on or after 1st January 1981).
> Eligible candidates should apply only through ONLINE.
Please visit the website: www.online-inspire.gov.in and
follow the process prescribed therein. After submission of
online application, the candidate must obtain a printout of the
application thus submitted for their records only. The last
date for ONLINE submission of application is
31st August2023.
» Detailed Guidelines of INSPIRE Faculty Fellowship
component are available at the Website : www.online-

inspire.gov.in .

Ministry of Science and Technolog
20"ADVERTISEMENT CALL - 2023
INSPIRE Faculty Fellowship- A component under INSPIRE Scheme
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Comunidade of Serula
West Coast Residency, 1st Floor,
(Opp. Bank of India) P.0. Porvorim, Bardez, Goa 403521
Ref. 2201/ COM-SER /20232024 Dated 16/07/2023
CORRIGENDUM
The Notice published on “Tarun Bharat’
edition dated 16th July 2023, page No. 7 of the
Comunidade of Serula of the Extra-Ordinary
General Body Meeting dated 06/08/2023, the
Agenda item Sr. No. 4, the Sy. No. 6/1 of
Socorro Village should be read as Sy. No.
51 of Socorro Village in local commercial
reserved area plot as per sub-division plan
and other contents are same on the notice.
Sd/- Saiesh S. Kubal ~ Sd/- ASHLEY LOBO

(Acting Clerk) @ President
Comunidade of Serula  Comunidade of Serula
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4th Energy Transition
Working Group under G20
to meet from Wednesday

Team Herald

PANJIM: The 4th Energy
Transitions Working Group
Meeting under India’s G20
Presidency will be held in
Goa during July 19-20. This
will be followed by the G20
Energy Ministerial meeting
on July 22, which would be
held under the chairperson-
ship of Union Minister for
Power and New and Re-
newable Energy R K Singh.

On the margins of the
G20 Energy Transitions
Ministerial and Working
Group Meetings, the 14th
Clean Energy Ministerial
(CEM) and 8th Mission In-
novation (MI) meeting
(CEM14/MI-8) will also be
held in Goa during July 19-
21. The CEM/MI Ministerial
Meeting would be held on
July 21 under the chairper-
sonship of RK Singh. Union
Minister for Science and
Technology Dr Jitendra
Singh will be the vice-chair
of the CEM/MI meeting.

2@
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The G20 Ministerial meet-
ing will be followed by the
launch of the Green Hydro-
gen Innovation Centre by the
Union Minister for Power
and New and Renewable En-
ergy and the Global Biofuel
Alliance by Union Minister
for Petroleum and Natural
Gas Hardeep Singh Puri,
both on July 22.

Pankaj Agrawal, Secretary,
Ministry of Power, informed
that the Energy Ministers
from G20 member coun-
tries, nine invited countries
and high-ranking officials
from 14 international organ-
isations will be part of the
Ministerial meeting. More
than 1,000 participants in-
cluding policymakers, dele-
gates, invitees, business
leaders, and researchers are
expected to attend various

meetings and events across
these four days.

The Power Secretary said
that on the sidelines of G20
meetings, the Union Minis-
ter for Power and New and
Renewable Energy will also
hold bilateral meetings with
the European Union and
seven countries namely
Japan, Singapore, South
Korea, USA, Germany,
France and Australia. The
thrust of these bilateral
meetings would be on es-
tablishing common certifi-
cation, regulation and
standards for Green Hydro-
gen besides promoting its
export from India.

Agrawal also informed
that as part of the Global
Biofuel Alliance, Brazil,
India, and the United States,
as leading biofuel produc-
ers and consumers, will
work together during the
next few months towards
the development of a Global
Biofuels Alliance along with
other interested countries.

Mystery deepens over
disappearance of Usgao
Range Forest official

Team Herald

PONDA: The mystery sur-
rounding the disappear-
ance of Usgao Range
Forest official, Darajit
Naik, has intensified as he
remains missing since
June 11. Naik, a resident
of Nageshi Ponda, was last
seen in Miramar on July
11, raising questions
about the circumstances
of his visit and subse-
quent disappearance.

His car was found in the
Tourism Corporation com-
plex in Miramar, leading
his family to suspect that
he may have been kid-
napped. Sources reveal
that before he vanished on
the night of July 11, he
made a final call to his
wife, stating his intention
to drop their daughter off
at school in the morning
after taking a walk in the
residential area of the For-
est Department.

The Ponda Police are cur-
rently investigating the rea-
sons for his visit to Panjim
and the events that un-

folded thereafter. Surveil-
lance footage indicates that
Naik was seen talking on
the phone at 12:20 am on
the same night he disap-
peared.

Naik had left home on
July 11, informing his family
that he would be staying at
a cottage that night and re-
turning the following morn-
ing to drop off their
daughter. However, he
never returned, and after
two days of unavailability,
his family lodged a police
complaint at Ponda Police

on July 13.
Known as an honest and
diligent officer, Darajit

Naik's disappearance has
left the community in shock.

Huge boulder atop Caranzalem

hill poses threat to residents below

Team Herald

PANJIM: A huge boulder
hanging precariously on the
hill near Green Rosary High
School at Maddint-Caranza-
lem is posing threat to resi-
dents as it can anytime lose
its grip and roll down on
several houses which mostly
belong to weaker section of
Other Backward Classes
(OBC) and Scheduled Tribes
(ST) residential area.

Corporation of City of
Panaji (CCP) councilor Nel-
son Cabral said thatif no ac-
tion is taken by competent
authorities, several houses
will get destroyed.

Cabral said the landslide
occurred on July 9 due to
which a huge boulder is
hanging precariously on the
hill and it can roll down and
cause massive disaster to
several houses situated
below. He has appealed to
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concerned authorities to
initiate immediate meas-
ures to avert loss of life and
damage to the property.

On July 12, Panjim Sta-
tion Fire Officer (SFO) Ru-
pesh Sawant along with
sub-officer Francisco X
Azavedo conducted the site
inspection wherein they
found a huge boulder hang-
ing on the hill thereby pos-
ing risk to nearby houses.
The fire personnel immedi-

Stray cattle overturn

sarbage bins, sparking

COonc

™

Team Herald

VASCO: The presence of
stray cattle in Vasco has
led to a messy situation as
they overturn garbage
bins in search of food,
leaving pedestrians and
motorists frustrated. De-
spite warnings and penal-
ties for improper waste
disposal, the issue of
bovines causing havoc in
the area raises questions
about municipal action.
In an effort to curb im-
proper waste disposal,
Vasco MLA initiated the in-
stallation of warning
boards, but locals have
now sarcastically ques-

erns in

Vasco

T

tioned whether the author-
ities will take action
against the stray cattle as
well. Previously, people
used to discard waste near
garbage collection centers
or on roadsides, contribut-
ing to the problem.

The situation was tem-
porarily under control
when the stray cattle were
taken to the goshala (cattle
pound), bringing relief to
motorists. However, their
sudden reappearance in
large numbers over the last
15 days has taken locals by
surprise, reigniting con-
cerns about the proper
management of stray ani-
mals in the town.

32-year-old man dies after his bike
collides with another two-wheeler
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ately requested the CCP
councillor to approach the
office of CCP or PWD for
necessary assistance in
clearing the boulder while,
any other assistance re-
quired will be provided by
the fire personnel.
Meanwhile, as a preven-
tive measures, Cabral has
cordoned the areas below
the boulder with heavy
ropes and metal in a bid to
stop it from rolling down.

Stray cattle a
nuisance at
Arambol

Team Herald

ARAMBOL: Congress
General Secretary
Pranav Parab has ques-
tioned the Arambol pan-
chayat's stance on stray
cattle and stated stated
that the bovines wander
on the roads especially
at nights and pose risk to
the motorists.

“Many times mo-
torists cannot distin-
guish  between the

colour of the road and of
the cattle at night. It be-
comes even more diffi-
cult during the
monsoon. The pan-
chayat needs to conduct
a survey and issue no-
tices to the cattle own-
ers and impound the
strays,” said Parab.

Meanwhile, it may be
recalled that the gov-
ernment had ordered
every civic body in the
State to construct cat-
tle pounds.

The High Court too
directed all civic bodies
to have cattle pounds in
their jurisdiction.

Sarpanch Bernard Fer-
nandes said that the cat-
tle pound is currently
non operational.

Team Herald

VASCO: The Vasco police
arrested three persons
on the charge of assault-
ing each other and creat-
ing nuisance in the
public place at Vasco on
Sunday night.

The incident was oc-
curred outside a bar and
restaurant situated in
the heart of the port
town and about 100 me-
tres away from Vasco
police station. The ac-
cused Amir Jayendra
Naik (33) and Vittal
Sudan Naik (35), both
residents of Vollant-
Vasco and Pritam Naik
(35) from Vasco entered
into a verbal argument
between them outside
the bar and restaurant,
under the influence of
alcohol and soon they
assaulted each other,

Trio held for creating
ruckus in port town

sustaining simple injuries.

The Vasco police registered
a case against them under
sections 324, 504, 506 (ii)
and 160 read with 34 of In-
dian Penal Code (IPC) for
abusing and assaulting each
other with blows, kicks and
knife causing injuries to their
body, threatening each other
with dire consequences to kill
and also for disturbing the
peace and tranquillity in pub-
lic place, thereby committing
unwarranted act by taking
law in their hands.

PSI Rohan Nageshkar is
conducting  investigations
under the supervision of
Vasco PI Kapil Nayak.

CHANGE OF NAME

|, ROSARIA DIAS E FERRAO,
resident of ESF-2 2nd Flr, Dr.
Louranco Aimeida Complex Phase
Il, Sadar Ponda, North Goa,
Pincode 403401, would like to
change my name from ROSARIA
DIAS to ROSARIA DIAS E
FERRAO. Hereafter in all my
dealings & documents, | will be
known by my name ROSARIA
DIAS E FERRAO.

CHANGE OF NAME

| SONIA TITUS r/o H NO
500/4 ST ANNS COLONY
DANVA TIVIM BARDEZ
GOA like to change my
name from SONIA
CAMPOS to SONIATITUS
Hereafter in all my
dealings and documents |
will be known by the name
SONIATITUS.

Dad pays the price for

JQYMYD NNOYS

son’s bike stunts on
public road at Mapusa

Team Herald

MAPUSA: The Mapusa
police have arrested
Yasin Abdul Mulla, aged
20, for performing bike
stunts on a public road
and endangering the
lives of public. His father
Abdul Dadapir Mulla was
also placed under arrest
for letting his son ride
his bike without holding
a driving licence.

The police acted with an
iron hand after a video of a
youth performing bike
stunts on a public road near
the Mapusa Court building
went viral on social media.

Taking cognisance of the
video clip, the Mapusa
identified the rider as a
resident of Dangui Colony,
Mapusa and seized the
scooter bearing registra-

The police acted with
an iron hand after a
video of a youth
performing bike
stunts on a public
road near the Mapusa
Court building went
viral on social media

tion no GA-03-AQ-7945.

During interrogation, the
rider of the two-wheeler
revealed that his father had
given him the scooter even
after knowing that he
didn’t have a driving li-
cense. The cops then ar-
rested his father too.

Yasin has now been
booked under the Motor
Vehicle Act under sections
279, 336 of IPC and Sec 3,
129, 177, 180, 184, 192 of
the MV Act.

Government of Goa,
Office of the Executive Engineer,
Division-XIV, Elect. Dept., Verna, Goa

Tender - 08(23-24/Div-XIV
(E-TENDERING MODE ONLY)

‘Tender for work of erection of 1 no 200KVA DTC in areas of
Verna village panchayat under Sub Division lll, Division XIV,
Verna, has been issued and the same will be displayed on the
website https://eprocure.goa.gov.in on 18/07/2023 for
participation of interested firms.

DI/Advt/848/2023

Comunidade of Serula
West Coast Residency, 1st Floor,
(Opp. Bank of India) P.0. Porvorim, Bardez, Goa 403521

Ref. 2201/ COM-SER 2023-2024  Dated 16/07/2023
CORRIGENDUM

The Notice published on “HERALD" edition
dated 16th July 2023, page No. 7 of the
Comunidade of Serula of the Extra-Ordinary
General Body Meeting dated 06/08/2023, the
Agenda item Sr. No. 4, the Sy. No. 6/1 of
Socorro Village should be read as Sy. No.
5/1 of Socorro Village in local commercial
reserved area plot as per sub-division plan
and other contents are same on the notice.

Sd/- Saiesh S. Kubal ~ Sd/- ASHLEY LOBO

(Acting Clerk) & President
Comunidade of Serula  Comunidade of Serula

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
UGH VINTAGE HOSPITAL AND MEDICAL RESEARCH CENTER LIMITED

PROVIDING SERVICES IN HEALTHCARE INDUSTRY AT PANAJI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

=

Name of the corporate debtor UGH Vintage Hospital and Medical Research
along with PAN/ CIN No. Center Private Limited.
CIN: -U85110GA1998PTC002553

2. | Address of the registered office | Caculo Enclave St. Inez, Panaji Goa - 403001

3. | URL of website Not Applicable

4. | Details of place where majority
of fixed assets are located

St. Inez, Panaji, Goa

5. | Installed capacity of main
products/ services

The Hospital owned by the Corporate Debtor
is non- operational

6. | Quantity and value of main
products/ services sold in last
financial year

Not Applicable

7. | Number of employees/ workmen | Not Applicable

QUEPEM: Manoj Sutar, aged 32, died in a road accident
after his motorbike collided with another two-wheeler on
Ravindra Bhavan road in Curchorem late on Saturday night.

Curchorem police informed that the two wheeler rider
died on the spot. Sutar was on his way home to Katta-
Amona in Quepem. The rider and pillion of the other
motorcycle involved in the mishap were injured and
shifted to Community Health Centre, Curchorem and
were later shifted to the South Goa District Hospital in
Margao. The body of the deceased was sent for post-
mortem to the district hospital, and Curchorem police
further investigating the matter.

RESERVE BANK OF INDIA (el

Protocol & Security Establishment, Panaji

E-Tender

Annual Service Contract for providing Security Guards

July 18, 2023

at Bank's Regional Office & Residential Property at Panaji

portal.

Reserve Bank of India, Panaji invites e-tender in two parts for Annual Service Contract for
providing Security Guards at an Estimated cost of Y81 Lakh per annum on or before August
14,2023 (1200Hrs). For participating in the e-tendering, the interested vendors are required
toregisterthemselves on MSTC portal (https://www.mstcecommerce.com/eprochome/rbi).

8. | Further details including last Details can be sought by emailing at
available financial statements cirp.ughvintagehosiptal@gmail.com /
(with schedules) of two years, ip.reemajm@gmail.com

lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. | Eligibility for resolution
applicants under section
25(2)(h) of the Code is
available at:

Details can be sought by emailing at
cirp.ughvintagehosiptal@gmail.com /
ip.reemajm@gmail.com

10.| Last date for receipt of 07.08.2023
expression of interest

11.| Date of issue of provisional list | 17.08.2023
of prospective resolution
applicants

12.| Last date for submission of 22.08.2023

objections to provisional list

For tender details please visit “Tender Section’ on our website (www.rbi.org.in) or MSTC

Regional Director
Reserve Bank of India, Panaiji

7/
/

07.08.2022.

2023-24.

Date : 18/07/2023

GP PARSIK SAHAKARI BANK LTD.

(Multi-State Scheduled Bank)

Kalwa, Thane - 400605.

(Regd. No. MSCS/CR/1213/2015 date 26/03/2015)

Notice of Annual General Meeting

The 52Nd Annual General Meeting of the Bank is scheduled on Sunday 06th
August,, 2023 at 10.30 a.m. at ‘Ram Ganesh Gadkari Rangayatan’, Talao Pali,
Thane-400601 to transact the following business. All the members are requested to
remain present at the meeting.

1) To read and confirm the minutes of 515t Annual General Meeting held on

2) To consider and approve the Annual Accounts which consist of the report of
Board of Directors, the report of Statutory Auditors, Profit & Loss A/c.
and Balance Sheet of the Bank as at 31t March, 2023.

3) To approve the Compliance Report of Statutory Audit for the year 2021-22.

4) To approve appropriation of Profit and declaration of dividend for the year
ending 31st March, 2023 as recommended by the Board of Directors.

5) To approve the Annual Budget for the year 2023-24.

6) To appoint Statutory Auditors for the year 2023-24 and to authorize the Board
of Directors to fix their remuneration. On the recommendation of the Board of
Directors Reserve Bank of India, has approved the appointment of M/s.
N. S. Gokhale & Co.,Chartered Accountants as Statutory Auditors for the Year

7) To condone the absence of members in the Annual General Meeting.
8) Any other business with the permission of the Chair.

By the order of the Board of Directors

Place : Parsik Nagar, Kalwa, Thane-400605.

Note : 1) If there is no quorum within half an hour after appointed time, meeting shall
stand adjourned and will be held at 11.00 a.m. on the same day at same
place and the agenda of the meeting shall be transacted irrespective of the
quorum in terms of Bye Law No.30(c).

2) The members who wish to make any suggestion or ask any questions
should submit the same in writing on or before 25/07/2023 at the Bank’s
Head Office during working hours. Only suggestion or questions submitted
in writing upto 25/07/2023 will be considered.

3) The entry is restricted to members only.

4) The copy of the Notice and Annual Report is published in Bank’s website
www.gpparsikbank.com

5) The members can also collect the copy of Annual Report from the nearest
branch of the Bank.

Dr. M. D. Pai
Chief Executive Officer

13.| Process email ID to submit EOIl | cirp.ughvintagehosiptal@gmail.com /

ip.reemajm@gmail.com

Date: 18"July, 2023

Place: Mumbai JOVITA REEMA MATHIAS

Resolution Professional

For UGH Vintage Hospital and Medical Research Centre Private Limited
1BBI/IPA-002/IPN00337/2017-2018/10941

A-306, Rustomjee Central Park, Andheri-Kurla Road, Chakala,

Andheri (East) - 400069

SUMMONS FOR SETTLEMENT OF ISSUES (0.V.Rule-20( 1A) of CPC
IN THE COURT OF THE lind ADDL. ADHOC SENIOR CIVIL JUDGE AT MARGAQ
CMA 77/2018/11 in Special Civil Suit No.72/2006/1
Shri. Leslie Cristo Dias & ors ....Plaintiffs _ V/s  Shri. Renato Teodosoio Lazarous
De Jesus Dias alias Renato Dias and Ors ....Defendants
To, Defendants: 2. Smt. Maria Edviges Idalina Rodrigues alias Edviges Rodrigues 69
years of age, housewife H. No. not known r/o Rodrigues Ward Cavelossim. , 8. Smt.
Margarida Rodrigues D/o Menno Dias, 28 years, housewife and r/o H. No.228,
Navelim, Salcete-Goa., 9. Shri Agostinho Agnelo Rodrigues s/o Ricardo Rodrigues
40 years of age, Service, and his wife, 10. Smt. Saruja Rodrigues d/o Elizabeth
Rodrigues 38 years of age, housewife, Both residents of H. No. E-298, Bairo Alto,
Guimoraes-Panaji-Goa. , 11.4) Mrs. Iria Rodrigues age 45 yrs., M-1, Govt. Housing
Board Colony, Gogol, Margao, Salcete - Goa - 403601. 11.4(a) Miss Namita
Rodrigues age 24 yrs., M-1, Govt. Housing Board Colony, Gogol, Margao, Salcete -
Goa - 403601. 11.7) Mr. Herma Pereira age 35 yrs., M-1-3, Govt. Housing Board
Colony, Curti, Ponda, Goa. 11.8) Mr. Caetano Pereira s/0 Herma Pereira age 39 yrs.,
M-1-3, Govt. Housing Board Colony, Curti, Ponda, Goa. 26. Shri Jose M. Dias, 71
years of age, retired and his wife; 26-A) Shri Daryl Dias (son) major of age and his
wife, 26-B) Smt. Medora Dias major and Both r/o -H. no. 82, Igreja Waddo,
Cavelossim, Salcete, Goa. 26-C) Smt. Luella Mascarenhas (daughter) major and her
husband 26—D%Shri Jose Mascarnehas major and r/o Igreja Waddo, Maina-curtorim
Salcete - Goa. 27. Smt. Maria Ubaldina Rodrigues d/o Roque Rodrigues, 61 years,
married, housewife both r/o H. No.82, Igreja Vaddo Cavelossim, Salcete-Goa. 28. Fr.
Simplicio Nolasco Do Rosario Dias 65 years, Priest, r/0 H. N0.82, Igreja Vaddo,
Cavelossim, Saicete-Goa. 29. Sr. Levina Eugenia Do Rosario Dias alias Goretti Dias
79years, and r/o H. No. not known Igreja Vaddo-Cavelossim, Salcete-Goa. & Ors

Whereas the above named plaintiffs have instituted a' suit against you for setting
aside of the decree dated 31.08.2017 by this Hon'ble Court and Restoration of the suit
Order 9 Rule 13 CPC R/W S.151 CPC (copy of the plaint may be collected from the
office on any working day during office hours)

And Whereas summons sent to you at the last known address have been returned
unnerved with the bailiffs endorsement respondent no. 2 r/c at Bombay, information
given by neighbors, respondent No. 11(7), 11(8 (flat was locked with pad lock, 26,
26(A), 26(8) , 26 (C ), 26(D), 27, 28, 29 house found closed they r/o Abroad as
information given by the neighbours and 8, 9, 10, nobody pointed out the house also
whereabouts not known, 11(4), 11(4)(a) (abroad), and whereas the plaintiffs have
filed an application praying that you be served -by publication in any local Newspaper
circulated in Goa and this Court is satisfied that this is a fit case for ordering such a
service to be published in the local newspaper circulated in Goa.

Now, therefore you are hereby summoned under Order V, Rule 20(1A) of the Code
of Civil Procedure 1908 to appear before this Court either in person or by a pleader
duly instructed, and able to answer all material questions relating to the suit, or who
shall be accompanied by some person able to answer all such questions, on the 18th
August, 2023 at 2.30 p.m. to answer the claim and further you are hereby-directed to
file on that day a written statement in support of your defence if any, within 30 days
from the date of publication of summons and to produce on the said day all
documents in your possession or power upon which you base your defence or claim
for set-off or counter claim, and where you rely on any other document whether in
your possession or power or not, as evidence in support of your defence or claim for
set-off or counter claim, you shall enter such documents in a list to be annexed to the
written statement.

Take notice that in default of your appearance on the date and time before
mentioned, the suit will be heard and determined in your absence.

Also take notice- that, in default of your filing address memo for service on or
before the date mentioned above you are liable to have your defence struck off.

Given under my hand and the seal of the Court this 13th day of July, 2023.

Sd/-
Superintendent
By order of the Court

OFFICE OF THE MAMLATDAR
TISWADI TALUKA, PANAJI GOA
Mutation Case No. COMP/Mutation/
38817, 38818, 38820/Chorao
1. Mr. Surendra Eknath Deogadkar
2. Smt. Rajashree E Deogadkar. 3.
Mr. Sandeep E Deogadkar, 4. Ms.
Sangeeta E  Deogadkar, H. No 149,
B B Patil Bldg, Bopodigao, Pune, 5.
Smt. Manisha Shantaram Karapurkar
8.11.12, 6. Mr. kalpesh Shantaram
Karapurkar, 7. Mrs. Poonam Karan
Srivastava, R/o C-4, Chetna Apt, Jungal
Mangal Road, Bhandup West, 8. Mr.
Shirishkumar P Karapurkar, R/o H. No.
Dosti Varuna, Pokharan Road No. 1,
Thane, 9. Mr. Jayant P Karapurkar,
R/o H. No. 1302, Aaradhya East
Wind, MICL, Tagore Nagar, Vikaroli East,
10. Ms Mangal Anant Vengurlekar,
11. Mr. Pramod Anant Vengurlekar,
12. Mr. Sanjay Anant Vengurlekar, R/o
H. No. 2/95/ Naikawaddo, Calangute Goa
vs . Applicants
1. Late Laxmi Anant Raikar, 2. Late Anant
Gopal Raikar, 3. Late Lalita Pandurang
Karapurkar, 4. Late Pandurang Shabi
Karapurkar, 5. Late Shantaram Pandur-
ang Karapurkar, 6. Late Premlata Anant
Vengurlekar, 7. Late Eknath Bhalchan-
dra Deogadkar, 8. Late Anant Dhondu

Vengurlekar, 9. Aparna $. Margarekar
)pponent
To the opponents/ their unknown
legal heirs
PUBLIC NOTICE
Application received from 1. Mr.
Surendra Eknath Deogadkar, 2. Smt.
Rajashree E. Deogadkar, 3. Mr. Sandeep
E Deogadkar, 4. Ms. Sangeeta E. Deogadkar,
R/o H. No. 149, B B Patil Bldg,
Bopodigao Pune 5. Smt. Manisha
Shantaram Karapurkar, 6. Mr. Kalpesh
Shantaram Karapurkar, 7. Mrs. Poonam
Karan Srivastava, R/o C-4. Chetna Apt,
Jungal Mangal Road, Bhandup West
8. Mr. Shirishkumar P Karapurkar, R/o
H. No. Dosti varuna, Pokharan Road
No. 1, Thane, 9. Mr. Jayant P Karapu-
rkar, R/o H. No. 1302, Aaradhya East
Wind, MICL, Tagore Nagar, Vikaroli
East, 10. Ms Mangal Anant Vengurlekar,
11. Mr. Pramod Anant Vengurlekar,
12. Mr Sanjay Anant Vengurlekar, R/o
H. No. 2/95/ Naikawaddo, Calangute
Goa, Requesting there in to include
there name in the Occupants column
of Form | & XIV under Sy. No. 206/12
for an area admeasuring 75 Sq. mts ,
Sy. No. 205/1 for an area admeasuring
675 Sq. mts and Sy. No. 206/4 of
village Chorao of Tiswadi Taluka as
the applicant having acquired right
therein to the extent of area admeasu-
ring 1100 Sq. mts as per Inventory
Proceeding No.66/2022/E dated
28/11/2022 before the Civil Judge,
Junior Division, Panaji.
And whereas the notice in the Form
X (Under rule 10) of the L.R.C. 1968
issued to the opponents at the last
known address return unserved back
with postal remark "Expired" unserved
as the applicant does not known the
detail addresses of the legal heirs of the
opponents and their further addresses.
And whereas the applicant has prayed
vide his application dated 21/04/2023
for substituted service, by publication
of public notice in any one daily news-
paper as required under order V rule 20
(1 A) of C. P C. 1908 as the applicant
does not know the detail legal heirs
of the deceased nor their addresses.
Now, therefore, if any person having
any obijection to the above said muta-
tion entry are called upon and to sub-
mit their objection to me either orally
or in writing within fifteen days from
the date of publication of this notice.
Please note that if No Objection is
received by me within said period of
fifteen days, it shall be presumed that
they agree to the mutation entry. The
mutation will be certified on any other
days after the above period is over.
Place: Panaji
Date: 12/7/2023 sd/-
(Priya Kamat @ Samant)
Joint Mamlatdar- IV of Tiswadi Taluka
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